FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SIDHRAJ TRANSINFRA PRIVATE LIMITED

RELEVANT PARTICULARS
1. [ Name of corporate debtor Sidhraj Transinfra Private Limited
5 | Date of incorporation of corporate debtor 07-05-2015
3. | Authority under which corporate debtor is | RoC-Haryana
incorporated / registered
4. | Corporate Identity No. / Limited Liability U63000HR2015PTC055354
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office:
office (if any) of corporate debtor Village Tikri, Tehsil Gurgaon,
Gurgaon-122001, Haryana, India
6. | Insolvency commencement date in respect of | 19.08.2026
corporate debtor (NCLT order received on 20.08.2026)
7. | Estimated date of closure of insolvency | 15-02-2027 (within 180 days from
resolution process Insolvency Commencement date)
8. | Name and registration number of the insolvency Dinesh Kumar
professional ~acting ~ as interim  resolution | [RBI/IPA-001/IP00860/2017-18/11442
professional
9. | Address and e-mail of the interim resolution | Room No. 7. First Floor, Chatarbhuj
professional, as registered with the Board Leelawati Trust Building, Geeta Mandir
Road, Panipat-132 103, Haryana
e.mail:dkgc2004@yahoo.com
10. | Address and e-mail to be used for correspondence | Room No. 7, First Floor, Chatarbhuj
with the interim resolution professional Leelawati Trust Building, Geeta Mandir
Road, Panipat-132 103, Haryana
e.mail:sidhraj.cirp@gmail.com
11. | Last date for submission of claims 02-09-2026 (14 days from Insolvency
Commencement date)
12. | Classes of creditors, if any, under clause (b) of | Name the class(es) : NIL
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in a
class (Three names for each class) :
14. (a) Relevant Forms and (a) Web link:
(b) Details of authorized representatives
are available at: https://ibbi.gov.in/home/downloads
L Not Applicable

Notice is hereby given that the Nati
commencement of a corporate insolvenc

Private Limited on 19-08-2026.

onal Company Law Tribunal has ordered the
y resolution process of the Sidhraj Transinfra

&




The creditors of Sidhraj Transinfra Private Limited, are hereby called upon to submit their
claims with proof on or before 02-09-2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA
(Not Applicable).

Submission of false or misleading proofs of claim shall attract penalties.

-sd-
Date :22.08.2026 Dinesh Kumar
Place : Panipat Interim Resolution Professional

IBBI/IPA-001/1P00860/2017-18/11442
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Mark land for substation
in industrial park or face
FIR, CM warns realtor

Bagish.Jha@timesofindia.com

Gurgaon: Chief minister
Navab Singh Sainion Friday
warned the developer of Pio-
neer Industrial Park that an
FIR would be registered if it
failed to provide land for a
proposed 33kV substation.
Healsoordered FIRs against
firms developing unauthori-
sed colonies inthe city.

Saini issued the direc-
tions while chairing a mee-
ting of the district public re-
lations and grievance red-
ressal committee, where 17
complaints were taken up.
Fourteen cases were resol-
ved on the spot, while three
were kept pending until the
next meeting, with officials
directed to submit status re-
ports on them.

Pioneer Industrial Park
Welfare Association had
complained that the develo-
per had not provided the
land earmarked for a 33kV
substation on Bilaspur-Tau-
ru Road, affecting power
supply to industrial units.
Sainidirected power depart-
ment officials to ensure the
required land was made av-
ailable by the developer im-
mediately soconstruction of
the substation could proceed
on priority.

Residents of Krishna Co-
lony in Jhunjharsa Veeran
complained of alleged ille-
gal development by coloni-
sers and attempts to sell and

encroach upon land. Saini
directed officials to register
FIRs against such firms and
said there would be no tole-
rance for cases in which peo-
ple were misled into buying
propertiesinillegal colonies
or their hard-earned money
was put at risk. Officials we-
re also told to act against
unauthorised construction
and colonies as per law and
address affected residents’
grievanceson priority.

On a complaint concer-
ning Sadar Bazaar, where e-
rickshaws, autos and other
vehicles were frequently
parked haphazardly and pas-
sengers picked up and drop-
ped off mid-carriageway —
causing inconvenience tore-
sidents and traders and ris-
king obstruction to emer-
gency vehicles — Saini di-
rected MCG officials to de-
signate e-rickshaw stands
and suitable locations for
passenger boarding and
alighting, streamline traffic
from Post Office Chowk to
the bus stand, and conduct
regular anti-encroachment
drivestokeeptherouteclear

The CM said govt was
working continuously to re-
solve residents’ grievances,
and that improvements were
visible in areas that had ear-
lier faced persistent pro-
blems, while acknowledging
heavy rainfall could put
pressure on civic systems
and cause waterlogging.

Brave craters for ride =
on eway service road A\

Temporary Fixes Fail, Road Breaks Down In Months

Akanksha.Gupta
@timesofindia.com

Gurgaon: A serviceroad ne-
ar the Kherki Daula toll pla-
za on Delhi-Gurgaon Ex-
pressway has deteriorated
into a stretch of deep potho-
les, loose gravel, mud and
waterlogging, barely a yvear
after it wasresurfaced ahead
of amobility conference.
The damaged section op-
posite Hyatt Regency, near
the Sector 76-77 junction, has
remained in poor condition
for more than three months,
with motorists and buses
struggling tonegotiate it.
The condition has worse-
ned during the monsoon,
with water accumulating on
theroad and trucks and dum-
pers adding to the damage.
When the surface dries, the

broken patches generate
dust, adding to pollution
along the busy corridor,

Residents and commu-
ters said the stretch had been
repaired several times in re-
cent months, but the patch-
work had not lasted. They at-
tributed the repeated dama-
ge to persistent waterlog-
ging, alleging that
wastewater from a nearby re-
sidential society flows to-
wards the siretch.

“The road was made last
year, and it started breaking
almost immediately Roads
are repaired when there is a
govt event, but the underly-
ing problem of unauthori-
seddisposal of wastewater is
never addressed. The same
issue has continued,” said
the RWA president of Winter
Hills, Rajnish Sachdeva.

Winay Gupta
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Trucks and dumpers frequently use the road to bypass the toll plaza,
putting additional pressure on the weakened surface
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Residents also said the
potholes have become deep
enough to damage vehicles.
“Afewdaysago, my Swiftcar
got damaged while crossing
one of these potholes. The
safety shield underneath
the car came off. If a small
car is getting damaged like
this, you can imagine the
condition of the road”
Sachdeva said.

The use of the service ro-
ad by heavy vehicles has ad-
ded to the problem, residents
said. Trucks and dumpers
frequently useittobypassthe
toll plaza, putting additional
pressure on the weakened
surface. Trafficon thestretch
could increase further becau-
se the Naurangpur-Manesar
stretch is closed for drainage
work, they added.

“Because of the heavy ve-
hicles, the road keeps brea-
king. Once a few potholes de-
velop, they become bigger
with every rainfall and every
heavy wehicle passing thro-
ugh them. With route diver-
sion in place for drainage
work, many more will use
thisroute. Atleast some repa-
irshould be done,” said aresi-
dent of Mapsko Casa Bella,
Dharamveer Singh.

National Highways Aut-
hority of India, however, sa-
id reconstruction of the
stretch had been planned
under its contract. It said
the service road was to be
rebuilt in cement concrete,
but the work could not be-
gin because GMDA had pro-
posed constructingastorm-
water drain along the same
streteh from Kherki Daula
towards Manesar.

Theofficial said tempora-
ry repairs had been carried
ouf, but the road would even-
tually have to be excavated
for thedrainproject. “GMDA
has already commenced
construction of the drain,”
the official said.

SWAYING IN THE WIND

This pole on a median in Sector 17 has hrdl-:en ét the se and can fall at any point

Photo: Sahil Malhotra

‘3 days on, tempers rise as
‘water shortage hits highrise

Akanksha.Gupta
@timesofindia.com

Gurgaon: Around 700 fami-
lies at Silver Oaks are be-
aring the brunt of an acute
water crisis that has gripped
DLF-1. The shortage, which
has persisted for the three
days, has forced residents to
depend on private tankers
andration water for essenti-
alhousehold needs.

While GMDAs water
supply was disrupted for
“three consecutive days™ —
astheresidents said — it was
supplied for a few hours Fri-
day morning, but “it stopped
again”, leaving hundreds of
families dependent on wha-
tever water was available in
theirunderground tanks.

Silver Oaks RWA joint
secretary Aseem Bakshi
told TOI, “Our undergro-
und tank has to maintain a
minimum water level for
the pumps to operate, but
the level has now fallen con-
siderably. We have been fa-

The shortage has forced
residents to depend on private
tankers and ration water

cing the problem for the last
three days. Water came aro-
und 2am on Friday, but after
that there has been no supp-
Iy With the shortage worse-
ning, residents have been try-
ing to arrange private tan-
kers, but getting tankers has
also become difficult as most
agencies are “already cate-
ring to other societies and re-
sidential areas” facing simi-
larshortages, they told TOI.
“Yesterday, we tried to or-
der tankers, but almost every
agency was busy supplying
other areas. Wecould arrange
only a limited quantity for a
society of 700 families and ba-

rely managing with it. We are
exploring getting around
three tankers more, which
would cost us nearly Rs 30,000
aday” Bakshisaid,

Officials, meanwhile, said
earlier the supply was getting
affected due to tripping at Ba-
saiwater treatment plant.

On Wednesday, aleakage
was detected in a 1,300mm pi-
peline near Basai. “The lea-
kage was repaired on Thurs-
day night. The supply should
become smooth once the net-
work 1s fully streamlined,”
the official said.

The shortage has also af-
fected basic household activi-
ties. Residents said they have
had to purchase packaged
drinking water separately
while using tanker water for
toilets, utensils and other es-
sential requirements.

Arun Kapoor, a resident,
said, “We have reached a situ-
ation where the water crisis
can continue for three more
days and that is an extremely
concerning situation.”

Boy drowns in pond near Damdama Lake

Anjali.Singh4
@timesofindia.com

Gurgaon: A Class12student
drowned in a pond near
Damdama Lake on Friday af-
ternoon.

Ashutosh, a resident of
Badshahpur, was bathing in

the pond with two of his
classmates — Shashikant
and Jatin — near the lake,
which he had visited with
them onabike.

Ashutosh moved to-
wards deeper water. His fri-
ends tried to rescue him but
failed because of the depth,

following which they aler-

ted the police.

A police team from Soh-
nacalleddiversand aHarya-
na Disaster Response Force
team to launch a search ope-
ration. Around one-and-a-
half hours later, Ashutosh's
body was recovered, sub-in-
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FORM A
PUBLIC ANNDUNCEMENT
{Under Regulation 6 of the Insalvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SIDHRAJ TRANSINFRA PRIVATE LIMITED

{Name of Corporate Debtor)

|§Ij PARTICULARS DETAILS
1 |Name of corporate debtor Sidhraj Transinfra Private Limited
2 |Date of incorporation of corporate 07-05-2015

debtor

3 | Authority under which corporate

debtor is incorporated [ registered

RoC-HARYANA

4 |Corporate |dentity No. / Limited | UB3000HR2015PTC055354
Liability |dentification No. of
corporate debtor
Address of the registered office and | Registered Office:

(¥,

principal office (if any) of corporate
debtor

Village Tikri, Tehsil Gurgaon,
Gurgaon-122001, Haryana, India

& Jnsuluencg commencement date in
respect of corporate debtor

19.08.2026
(MCLT arder received on 20.08.2026

7 |Estimated date of closure of
insolvency resolution process

15-02-2027 {within 180 days from
Insolvency Commencement date)

g [Name and registration number of
the insolvency profassional acting
asinterim resolution professional

Dinesh Kumar
1BBI/IPA-001/IPO0BE0/2017-18/11442

9 | Address and e-mail of the interim
resolution professional, as
registered with the Board

Room Ne. 7, First Floor, Chatarbhuj
Leelawati Trust Building, Geeta
Mandir Road, Panipat-132103,
Haryana,
e.mail:dkgc2004@yahoo.com

10| Address and e-mail to be used for

correspondence with the interim
resolution professional

Room MNo. 7, First Floor, Chatarbhuj
Leelawati Trust Building, Geeta
Mandir Road, Panipat-132103,
Haryana,
e.mail:sidhraj.cirp@gmail.com

spector Devdutt of Sadar po-
lice station said.

The body was later taken
to Civil Hospital in Sohna,
where it was kept for an au-
topsy examination.

A crime scene investiga-
tion team collected evidence
from the spot.

Light showers likely
for next 3 days in city

Ipsita.Pati@timesofindia.com

Gurgaon: Thecity islikely

toreceive light to moderate
rainat a few places over the
next three days, according
to the India Meteorological
Department’s latest fore-
cast. The weatheroffice has
warned of heavyrainatiso-
lated places in Haryana on
Saturday. The heavy-rain
warning, however, does not
specifically cover the city.

The district-wise fore-
cast issued by IMD puts
Gurgaon in the “few pla-
ces” category for light to
moderate rainfall on Aug
22. No heavy-rain or thun-
derstorm warning has be-
en issued for the district on
either day.

For Aug 23, the city is
again expected to receive
light to moderate rain at a
few places, with no weather
warning inforce.

The rainfall activity is
being supported by an upp-
er-air cyelonic circulation
over north Haryana, while
the monsoon trough ex-
tends across northern
partsof the country.

The minimum tempera-
ture at Gurgaon AWS was
25.9°C on Friday, withno 24-
hour change reported.
Northcap University AWS
recorded a minimum of
28.3°C, which was 2.8°C hig-
her than the previous day.

The city’'s maximum
temperature was recorded
at34.4°Con Friday.

11| Last date for submission of claims

02-09-2026 (14 days from
Insolvency Commencement date)

12| Classes of creditors, if any, under

clause (b) of sub-section (BA) of
section 21, ascertained by the
interim resolution professional

Name the class{es) : NIL

Indira Gandhi Delhi Technical

University For Women
(Established by Govt. of Delhi vide Act 09 of 2012)
Kashmere Gate, Delhi-110006

13| Names of Insolvency Professionals

identified to act as Authorised
Representative of creditors in a class
{Three riames for each class)

Naot Applicable

14|la) Relevant Formsand

o

representatives are available at:

bjDetails of authorized

[alWeb link:
https://ibbi.gov.in/home/downloads
Not Applicable

electronic means.

Date :22.08.2026
Place :Panipat

Maotice is hereby given that the Mational Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Sidhraj
Transinfra Private Limited on 19-08-2026,

The creditors of Sidhraj Transinfra Private Limited, are hereby called upon to
submit their claims with proof onor before 02-0%-2026 to the interim resolution
professional at the address mentioned against entry No, 10,

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proofin person, by post or by

A financial creditor belonging to a class, as listed against the entry No. 12, shall
indicate its choice of authorised representative from among the three insolvency
professionals listed against entry No.13 to act as authorised representative of the
class [specify class] in Farm CA [Not Applicable).

Submission of false or misleading proofs of claim shall attract penalties.

1BBI/IPA-001/IP00860/2017-18/11442

-sd-
Dinesh Kumar
Interim Resolution Professional

DEPARTMENT OF MANAGEMENT

MBA ADMISSIONS 2026-27

ECIAL

T ROUND: 2

UST 2026

Fresh registrations are invited for the Special Spot
Round of admission to the MBA Programme, to be
held on 25.08.2026 at IGDTUW.

Eligibility: Any female graduate with 60% marks
(55% for OBC-NCL & CW and 50% for SC/ST & PwD
candidates) may participate in the counselling
process, subject to fulfilment of the minimum
eligibility conditions prescribed in the MBA Admission

Brochure 2026-27.

For registration, detailed schedule and other
information, please visit www.igdtuw.ac.in or

REGISTRAR, IGDTUW

DIP/Shabdarth/Classified/0192/26-27.
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KESHAV LAW COLLEGE

Recognised by B.C.L. New Delhi & Affiliated to |.G.U. Meerpur, Rewari
V.P.O. Jhal, Kosli, Distt. Rewari (Haryana)

REQUIRES FACULTY & NON TEACHING STAFF FORB.ALLL.B, LL.B & LLM
Principal-01, Professor (Law)-04, Assistant Professor (Law)- 14, Librarian-01,
Assistant Professor: 06 (Pre-Law subjects i.e. English, Hindi, Fol. Sci., Sociology,
Economics and History-1in each Subject)

Qualification & Experience: As per UGC/IGU/BCI Norms

Non-Teaching Staff: Legal Aid In-charge-2, Sports officer-2, Office Superintendent-2,
Library Attendant-2, Steno-Typist-2, Clerk-4, Store Keaper-2, Peon-6, Securify Men-E,
Mali-2, Sweepers-4, Compater Programmer-Z, Lab Attendani-4,

Note: Qualification, Experience and Salary according to UGCAGU, Meerpur/ Govt, of
Haryana latast norms,

Applications should reach the office of College within 21 days from the date of publication of this
| Advertisement and the copy of the same application must be submitted in the office of the Dean of
| Colleges, IGL! Meerpur Rewarl along with a fees of Rs. 1000)- in the form of D.D, favouring
| Registrar, |.G.U. Meerpur, Rewari. The application can be collected from the Office of the Dean of
Colages, 1GU Mesrpur or altematively it can be dewnloaded from college website e
keshaviaweollegejhal.c Prasident {Governing Body)

Date of Advi: 22.08.2026 Shri Krishna Education Wefare Socety

www_keshavlawcollegejhal.com I Email: keshaviaweollegejhal@gmail.com || Mob. 9896022012

KRISHNA DEGREE COLLEGE

{Affiliated with Indira Gandhi University, Meerpur, Rewari)

Nahar Road, Kosli, Rewari {Haryana)

STAFF REQUIRED ON REGULAR BASIS

Teaching Faculty Required for BA, B.Sc., B.Com.,BBA, BCA,

M.5¢c. (Physics,Chemistry, Mathematics, Botany, Zoology), M.Com.,
M.A. (English, History, Pol. Sci.)

Principal (01 Post)

Teaching Faculty: Associate Professor: Physics (04 Post), Chemistry {04 Post),
Mathematics (04 Post), Geography (03 Post), Commerce (03 Post), Economics
{03 Post), Computer Science {03 Post), English (02 Post), History (02 Post), Pol.
Science (02 Post), Botany (02 Post), Zoology (02 Post), Business Studies (06
Post), Business Management (06 Post).

Assistant Professor; Physics (08 Post), Chemistry (08 Post), Mathematics (08
Post), Geography (06 Post), Botany (04 Post), Zoology (04 Post), Hindi (04 Post},
English {04 Post), Paolitical Science (04 Post), Geography (06 Post), Sanskrit (03
Post), Commerce (06 Post), History (04 Post), Physical Education (03 Post),
Computer Science (10 Post), Business Management (06 Post), Economics (03
Post), Business Studies (06 Post), Environment Science (06 Post).
MNon-Teaching Staff: Librarian (01 Post), Library Attendant. (03 Post), Computer
Lab Att. (03 Post), Lab Att. Physics (03 Post), Lab Att. Chemistry (03 Post), Lab
Att. Zoology (03 Post), Lab Att. Botany (03 Post), Lab Att. Geography (03 Post),
Peon {10 Post), Chowkidar (03 Post), Mali (03 Post).

Note: Qualification, Experience and Salary aceording to UGCIGU, Mearpur! Govi. of Haryana latest nomms.
Applications should reach in the offics of College within 21 days from the date of publication of this
Adverisement and the copy of the same application must be submitted in the office of the Dean of
Corleges, 1GU Meerpur Rewari (with in 21 days) along with a fee of Rs. 1000/-in the form of DO
favoring Regisirar, \GU Meerpur, The application can be collected from the Office of the Dean of
Codages, |GU Mearpur or alematively it can be downdoaded from college website
|.e www krishnadegreecollege.com. Prosldent

TH THEE Ho@2 T8 S R

HATR-90 Rera TerET

tﬁl‘iﬁlﬂﬁﬂf'ﬂﬂ#gmm _Z;;EETW ;FH%‘ fﬁ:ﬁ ﬁ mj
: : e T g
gfera Y Tl ST G
B IR e 79 B A forn &, Fees yE o =9 U e
T £l BigH IR & T ﬁgl%ﬂ;ﬁ&ﬂé%!
Ewa A 9 A e e
=5 T T 5 98 e AT o W T, iR 2
aimd’rzr%maﬁ% %&EEWETT FiAF ﬂgﬁ 4 &1 drg fan) gost #§ weaw
ﬁmqsgﬁqwﬁw 4 1wl & 3R uw S d wm e Fard g sea 9 s
FOT FAL e AT F WA HF  FA # | T e 12:45 T o e ot et fart F
T UES | e F 9 h vl S A wHY 9 Aiet USH W 2ged B9 A gf § | S & Ae HH
Uﬂ?{ﬂzﬁrﬂﬁaﬁﬁaw fpen, AT AW R T F 52 ol W feamet § =0 ¢
YF-10 TEAE], WEl efaed 7 UfdEe JE) g ad W ﬁqﬁlgﬁﬂﬁ?ﬂ??{lﬁ%ﬁ!ﬂm

T I Hiftd T e ofem @

FEAE A a9 & Fodl
T o foran T & 3T R e
T A 2

T R w3 o e {gm%‘swﬁmﬁﬁzmmﬁ

2| geAss e file & 3 @

o 7 e # 100 e W=
AT grdfeeT ey ity %3 =
fafer ferer 21 g0 & 50 TAEE-
48 F A R SR 50 ufyed
ey o " S g giEEE

COURT NOTICE
{UWo 5 Rule 20 GPC)
IN THE COURT OF
Sh. Kuldeep Singh, Sonipat
KULDEEP
Vs.

Laxmi

equity.

granted o the pettioner.

PUBLICATION ISSUED Ta:- Laxemi
VPCJOMUNIADISTT. SHVPURE M P.- 473551

orthrough counsslon 24-09-2026 8t 10:00a m

CNR No. HRSOM-D10266-2024]

DMCIE53i2024)

Next Date-28-08-2026

It s, thesafor, prayed that in view of the facts and
circumstances menlicned above and laking the|
sentiments of the pettioner, the Honble Court may|
kindly be pleasad lo passed a decree of divarce u's|
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firvy other refiaf which this L d. Court may deemn fit and|
proper in the circumsiances of the case may afso be|
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In aibove liled case, the defendant]s)! respondentfs)|

could not be served. It is ordersd thay
defendants}respondeni(z) showd appear in person|
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Dated, this day of 21-08-2026

FAYING WOMAGL TO THE DEFARTED SOUL

T beek your ad Lngmm.ads.hpuuﬁndumn or Call: 13001 30547 4 (Tell Froe)

TIMES TRIBUTES

RATE CARD

' TOID Capital + NBT (Delhi+NCR) 1295
5 TOID Full Run #it + NBT (Delhi+NCR) 1360
£ THE TIMES OF INDIA (Delhi+NCR) 780
£ THE TIMES OF INDIA (Delhi) Full Run## 900
% NAVBHARAT TIMES {Delhi+NCR) 595
% THE ECONOMIC TIMES (Delhi+NCR) 715
£ SANDHYA TIMES (Delhi) 100

¥ *Placement on specified obit pages only.® This rate benefitis extended up till
the size of 320 5q. cm only. * ## Full run includes Dethi City + NCR (Including
Gurgann + Noida) + Chandigarh + Western U.P. + Uttarakhand » TOI Capital
(Delhi & NCR]) Includes TO1 Gurgaon & TOI Noida.

To place an Obituary announcement or
Remembrance message please call

Vinod: 9958992088
Pankaj: 81306047217
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Gurugram-122002 (Haryana)
E-tender for

requirements can be

com w.e.f. August 17, 2026,
16.00 Hrs. Tender Document
can also be downloaded from
Bank's Official Website hitps
dfikb.bank.inftenderNotice,
Last date for submission of
Bids is September 07, 2026,
17.00 Hrs.

e-NIT Ref. JKB/CHQ/Hiring-
Vehicles-ZODelhi/2026-1857
Dated: 14-06-2026
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Gurugram, Harvana-122001
that my father's name
mentioned in my Aadhar Card
as Parvesh Kumar Sharma, but
my father's name is Parvesh
Kumar. That Parvesh Kumar
and Parvesh Kumar Sharma
both are the name of one and
same person. That my Curtent
THOB in adhar card 11-12-2001
but my correct DOB 15 11-12-
2000,
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